AeteT gear f1080-40

16 HINIT 1941 (RWO)
(H0 Y9eAT 193) YUedT, IERARX, 6 #AT= 2020

Fate= favmT

6 WA 2020
Ho TH-01—002 / 2020-04——T T 1 fgarfier fafem, 2020 W wefda fafer ok =mr wamem, ¥RA WRaR, 78
fecel @ JfRgET feAId 06.03.2020, WRA fafas o, 7 ficel @ feRg@T e 318 /A ~Hec! /2020(1) faTids
06032020 Td SIORITAT |AT 318 /RMA—Hce! /2020(2) e 06.03.2020 FAAERY B THBRI & foly Y: UHIRIA I

S B

SRSt & SRy 3,
el HAR,
39 [foq |
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IRT ARBR
CEENRIPREIED
(faremft o)

SR
T feceh, TR 6 AT, 2020 B 16, 1941 (1)

BT (&) — Uy i Ufea SRR, 1951 (1951 FT 43) BT ORI 12 & AR ¥ A1 Bl GRU
T W (2) # faffde 1e g ot foum o & faffad el 9, Saa fRfm & Sdul ok S9a srfe
FAIQ Y FRAT SR Y Y A B AR, I 9 S S 9ew (WEwl) & FAM (RIH) B WA $ G
% foru, RHa! gl Sa IRl & W (4) § @) dwre ufdfe #§ Sfeafed aNg @F gura 8§, SHa!
CER & A W, Sad IRl & W (3) § Ul I @ 9 i den | wew (W) @ faffrd
T B 3TUETT PR B
i e R I
1 2 3 4
1 HERTE 7
2 anfsen 4 02.04.2020
3 AT, 6
4 aREH ST 5
5 BIERCH 4
6 T 2
7 3 3
8 fER 5
9 BUARTG 2
10 ORI 4
11 =R 5 09.04.2020
12 IERER 1
13 EINCS] 2
14 ™ YT 3
15 AR 1
16 TR 3
17 HeTerg 1 12.04.2020

[B1.93.11024 /1 / 2020—-1d.02]
ST i,
AR A, 4R TR |
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Government of India
Ministry of Law and Justice
(Legislative Department)
Notification
New Delhi, the 6™ March, 2020/Phalguna 16, 1941(Saka)

S.O....... (E),----In pursuance of section 12 of the Representation of the People
Act, 1951 (43 of 1951), the President is pleased to call upon the elected members of the
Legislative Assembly of each State specified in column(2) of the table below, to elect, in
accordance with the provisions of the said Act and of the rules and orders made
thereunder, the number of member(s) specified against each State in Column (3) of the
said table, for the purpose of filling the seat(s) of member(s) of the Council of States
Whose term of Office is due to expire on the date mentioned in the corresponding entry
in column (4) of the said table, on the expiration of their term of office:-

S.No. Name of State No of seats to be filled Date of retirement

QY (2) 3 4)

1 Maharashtra 7

2 Odisha 4

3 Tamil Nadu 6 02.04.2020
4 West Bengal 5

5 Andhra Pradesh 4

6 Telangana 2

7 Assam 3

8 Bihar 5

9 Chhattisgarh 2

10 Gujarat 4 09.04.2020
11 Haryana 2

12 Himachal Pradesh 1

13 Jharkhand 2

14 Madhya Pradesh 3

15 Manipur 1

16 Rajasthan 3

17 Meghalaya 1 12.04.2020

[F.No.H.11024/1/2020-Leg.II]
Dr. Reeta Vasishta,
Additional Secretary to the Government Of India.
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FraterT wam, atontes O, 73 et — 110001 %ﬂ'ﬁﬁ 06 ATEE, 2020/FTHTH 16, 1941 (%)

T, 318/AH.-A/2020 (1)- Iq:, T o USCUe ATk Tferf=terear A=, 1951 (1951 T 43) AT &R 12 %
3Tl S, 3R ARG 06 A, 2020 T TR oh TSI H FRTIRTA ST ST A<t st Aot o wae (1) # fafafde asai
F e qur % gedsh Faifag gee @ g2 sien it € {6 3 3 9ol % ey (2) ° T o g fafafdy den

ey Faifaq a3
Rl
. °. el W AT T TATT

o) 2
1 HERATSE 7
2 st 4
3 afieTg 6
4 uf$m sme 5
5 ST T 4
6 AT 2
7 i) 3
8 foer 5
9 AT 2
10 TS 4
11 gimom 2
12 TewTeret wewr 1
13 FREUE 2
14 T JeTT 3
15 ML 1
16 TTEH 3
17 e 1

FA-55

3, 3T Ith AT T TR 39 T IT-URT (1) IR AT 56 3 STTETT H ARG fHate AT TIGENT:-
3 frafer & gerer § frfefa fef e g

(C))

(3

(@) " FrEfrd w S sifam a
(@) ™ frt S sl i aria
(M) SIS ST o St sifem arg

(%) 9 A, foreeht afe sTaede ai df Haa A,
(%) e ariy fored & frater gve= & foram stmam

9.00 51 YaTE A 4.00 Il AURTE TP BT TAI, T GAI & U ¥ 90 vl & s SRE I
3faeId gam dl, Iad faffde arig &1, #aa 8N |

— 13 M9,
— 16 HT4,
— 18 HT,
— 26 AT,
— 30 T,

2020 (FPaR)
2020 (HHAR)

2020 (o)

2020 (¥AR) 3R
2020 (HHAR) 3R

SIS
AT AT AT,
i,

T fart=r ST |
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ELECTION COMMISSION OF INDIA

NOTIFICATION
Nirvachan Sadan, Ashoka Road, New Delhi - 110001 Dated: 06t March, 2020/
Phalguna 16, 1941 (Saka)

No. 318/CS-Multi/2020(1): - Whereas, the President of India has, by
notification issued under Section 12 of the Representation of the People Act,
1951(43 of 1951) and published in the Gazette of India on 06t March, 2020 been
pleased to call upon the elected members of each of the Legislative Assemblies of
the States, specified in column (1) of the TABLE below, to elect to the Council of
States, the number of member(s) specified against that State in column (2) of the
said TABLE:

TABLE
SI. No. | Name of State No. of members retiring
@ 2
1) Maharashtra 7
2) Odisha 4
3) Tamil Nadu 6
4) West Bengal 5
5) Andhra Pradesh 4
6) Telangana 2
7) Assam 3
8) Bihar 5
9) Chhattisgarh 2
10) Gujarat 4
11) Haryana 2
12) Himachal Pradesh 1
13) Jharkhand 2
14) Madhya Pradesh 3
15) Manipur 1
16) Rajasthan 3
17) Meghalaya 1
Total 55

Now, therefore, in pursuance of sub-section (1) of section 39 and section 56 of

the said Act, the Election Commission of India hereby-
(A) appoints, with respect to the said election;

(a) the 13™ March, 2020 (Friday), as the last date for making nominations;

(b) the 16™ March, 2020 (Monday), as the date for the scrutiny of the nominations;

(c) the 18™ March, 2020 (Wednesday), as the last date for the withdrawal of

candidatures;
(d) the 26™ March, 2020 (Thursday), as the date on which a poll shall, if necessary,

be taken; and
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(e) the 30th March, 2020 (Monday), as the date before which the election shall be
completed; and
(B) fixes the hours from 09:00 am to 04:00 pm, as the hours during which the
poll shall, if necessary, be taken in all the above mentioned States on the date specified
above for the election.

By order,
SUMAN KUMAR DAS,
Secretary to the Election Commission of India.
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o 318ATH.-AL2020 (2)- b U A, 1951 (1951 BT 43) BT URT 21 & STTAR
H Ud I ARIH BT ORI 22 B SULRT 1 gRT Ya ATl B YANT HRd 8Y, ARG fAdre
AT, M B ARl & W™ 1 H IfFfdT 1e I AR & WM F 06 AE, 2020 B IRT B

OIS H UHIRIG AN &I ARG & ARV # 50 991 & fog 89 aret fgarfies fafaa &

Wy # TdggRI—

(1)

BT ©, e

(i)

A @ arell & Wy (2) § fAffde after o Refir offfber & 29 3§ gaifza

Iaq arell & w9 (3) 7 fafafde s &1 Reffr iR & ol & fwrea 4

FEId & forg, Aerae Refir sfifhaR @ v # fgaa o= g;

T ﬁ?ﬁnm%mﬁwﬁﬁﬂ% TR Rl SITIRet & &0 N (g
arferRTdr
(1) (2) 3)
HERTSE ot TeTg, TTe, 1. & 9 . 3made, SU Afed
afera () meN faumres e
TS foreget divare 2. ot vErTTEs oW Eied, STa |,
menTse faemHes afudre
affes | s qeRel) wauefl, amgvTw, Wi, off FRIFRT it w1, 37 |
feem fagr | sfifeem forerm wwr
afemrg | T o, sfifiame . afem, Tore ff, GEmioRm . ST |,
ufimeme | off sifvsa wm, v, ofirelt wafi STTaT, e wfe,
fE ST forer e fE ST forer &
g wew | ff ATCFTHERES, |t 2 Ul 91 gedT XSS, Ferd Wi,
o | Sl 4l TR aRygq, Afee, 1 T, g1 g1e, SU Wi,
T fagrea T fagrvisa
TEH ot STE TR0 ST, T Tl 1. oft geTTet U, WY At
s1ae forem | F1em forem &
2. #ft TSfie wgrem, g ateE,
e faem e
ferere off FeaR A1y UTUSy, Wi, #ft $7ror AR 3T, Forarer,
forem T g, g forer foram @, wesT
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e | A0 Sl T Afd, R |fe off femrer Bt stam wfear,
SefteTe fererm war efeTe ferem a

TS st 3. . dsan, v afua, sfiuet <reT wEdT, SU |fE,
TSI foref @7 Ffraer TSI ferem & |
HEIf-IQeh, STk Td eb-ilb! e, o e T
BRATOT Ud A, eRATOM WRPR, Swarar
Td Jepeie fRrer fawmr

e wwr | #ff =T oot v, @, 871 ol T, 3R Afera (faer)

fewmarer e forem & femmeret wewt forem &

aEve | A e s, A, oA Sl A, g

weryew | A0 ¢ UL RiE, 9gE e oft Tt o sftaed, HeTeTe
e ot fore ™ | e SR e T

LIRS sfieft UA. <A <, oft Tifeea o,

T | it e I AT, |, off HERT <] YT, 39 Wfed (RTHT)
TSR g &, SRR TSR e a1 SRR
e forem w wfearer e fora et wftEre

3T 9,

G FHR I,
gfera, Wi frater ST |
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ELECTION COMMISSION OF INDIA

NOTIFICATION
Nirvachan Sadan, Ashoka Road, New Delhi - 110001 Dated: 06t March, 2020/
Phalguna 16, 1941 (Saka)
No. 318/CS-Multi/2020(2): - In pursuance of Section 21, and in exercise of

the powers conferred by sub-section (1) of section 22, of the Representation of the
People Act, 1951 (43 of 1951), the Election Commission of India, in consultation
with the Government of each of the States, specified in the column (1) of the TABLE
below, hereby-
(1) designates the officer, specified in the corresponding entry in column (2)
of the said TABLE to be the Returning Officer; and
(ii)  appoints the officer(s), specified in the corresponding entry in column (3)
of the said Table, to be the Assistant Returning Officer(s) to assist the
Returning Officer in the performance of his functions;
in respect of the biennial election to the Council of States, to be held in that State in
pursuance of the notification of the President of India, published in the Gazette of

India on 06th March, 2020: -

TABLE
States Returning Officer Assistant Returning Officer
(1 (2) (3)

Shri Rajendra Bhagwat, 1. Shri Vilas G. Athawale,

Secretary (in-charge), Deputy Secretary, Maharashtra

Maharashtra Legislative Legislative Secretariat

Maharashtra | Secretariat 2. Shri Prakashchandra Shriram

Khondalay, Under Secretary,
Maharashtra Legislative
Secretariat

Sri Dasharathi Satapathy, IAS, Sri Shishir Kanta Swain,

odisha Secretary, Odisha Legislative Deputy Secretary, Odisha

Assembly Legislative Assembly

Thiru. K. Srinivasan, Secretary, | Thiru. B. Subramaniyam,

Tamil Nadu Legislative Additional Secretary

Tamil Nadu | Assembly Secretariat Tamil Nadu Legislative

Assembly Secretariat

Shri Abhijit Som, Smt. Swasti Acharya,

Secretary, West Bengal Joint Secretary, West Bengal

West Bengal Legislatiz,/e Assembl}% Legislative As}s,embly °
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Sri P. Balakrishnamacharyulu, Sri P.V. Subba Reddy, Assistant
Andhra Secretary to Andhra Pradesh Secretary. Andhra Pradesh
Pradesh State legislature State legislature
Dr. V. Narasimha Charyulu, Sri S. Durga Prasad,
Telangana Secretary to State Legislature Deputy Secretary to State
Legislature
Shri Amarendra Narayan Deka, 1. Shri Dulal Pegu, Joint
Additional Secretary, Secretary, Assam
Assam Assam Legislative Assembly Legislative Assembly
2. Shri Rajib Bhattacharyya,
Joint Secretary,
Assam Legislative Assembly
Shri Bateshwar Nath Pandey, Shri Bhushan Kumar Jha,
Bihar Secretary, Bihar Vidhan Sabha, | Director, Bihar Vidhan Sabha,
Patna Patna
Shri G. S. Murthy, Additional Shri Dinesh Triwedi, Under
Chhattisgarh | Secretary, Chhattisgarh Vidhan | Secretary, Chhattisgarh Vidhan
Sabha Sabha
Mr. C. B. Pandya, Deputy | Mrs. Reeta Mehta, Deputy
Gujarat Secretary, Gujarat Legislature | Secretary, Gujarat Legislature
Secretariat Secretariat
Shri Ajit Balaji Joshi, IAS | Shri Naren Dutt, Joint Secretary,
Director General, Higher and | Haryana Vidhan Sabha
Haryana Technical Education, Haryana
and Secretary to Govt. Haryana,
Higher and Technical
Education Department
Shri  Yash  Paul Sharma, | Sh. Sanjeev Gupta,
Himachal Secretary, Himachal Pradesh | Under Secretary, (Legislation),
Pradesh Vidhan Sabha Himachal Pradesh Vidhan
Sabha
Shri Mahendra Prasad, | Shri Ranjeet Kumar, Joint
Jharkhand | Secretary, Jharkhand Vidhan | Secretary, Jharkhand Vidhan
Sabha, Ranchi Sabha, Ranchi
Madhya Shri A.P. Singh, Shri Puneet Kumar Shrivastava,
Pradesh Principal Secretary, Madhya Director, Madhya Pradesh
Pradesh Vidhan Sabha Vidhan Sabha
Smt. M. Ramani Devi, Shri Rohit Sapam,
Manipur Secretary, Manipur Legislative | Joint Secretary, Manipur
Assembly Legislative Assembly
Shri Pramil Kumar Mathur, Shri Mahesh Chandra Sharma
Rajasthan Secretary, Rajasthan Legislative | Deputy Secretary (General),

Assembly, Jaipur

Rajasthan Legislative Assembly
Jaipur
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Shri. F. G. Momin, Joint Smt. F. Kharsyiemiong, Under
Secretary, Secretary, Meghalaya
Meghalaya Meghalaya Legislative Legislative Assembly
Assembly Secretariat Secretariat
By order,
SUMAN KUMAR DAS,

Secretary to the Election Commission of India.
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